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(b) No vacancy has been filled 
on regular basis nor any panel has 
been prepared for this purpose. 
Onlyad-hQc appointmentshave been. 
made pending rccruitmt'nt through' 
U.P.S.C. 

(c) and (d). Does not arise. 

DeveloplD.ent 
cation 

of Higher Edu-
in Orissa 

5578. SHRI GIRIDHAR GO-
MANGO : Will thr- 1vfini~tr", of 
EDUCATION AND SOCIAL 
WELFARE be pleased tr) stat;-: 

(a) whdher Go\Trnme-nt of 
Orissa, in the I igh t of recolllll1<'nda-
dar on of lh~ Commitfe-e' setup 
by it to stud\' the prohlnn<; of 
Hi;;hel (dl'C<!.( jO!1, Sll Lmi1tcd 
proposals to the' Union GO\'('rn-
ment f0r the- ct~\'clopnl"nt of higher 
education; and 

(b) if so, the details thnf'o[ and 
_he steps taken hy tltr- G,wern-

ment of India in this re-gard ? 

THE DEPUTY MINISTER 
IN THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AT\']D 
SOCIAL WELFARE A:\D IN 
THE DPEARTMENT OF PAR-
LIAMENTAR\ AFFAIRS (SHRI 
MALLIKARJUN) : (a) No such 
proposals have been received from 
the Government of Orissa. 

fb) Does not arise. 

D.T.C. Bus Service to and froID. 
Vikas Puri 

5579. SHRI KESHAORAO 
PARDHI: Will the Minister of 
SHIPPING AND TRANSPORT 
be pleased to state': 

(a) whether it is a fact that 
following the ccmstuction of a large 
number of house-s, there has 
been a large expansion of Vikas 
puri in the last 2-3 years, but the 

• 
DTC bus service operating to and 
from the colony has become ir-
regular; 

(b) whether representations to 
tide over the problem have also 
ber-n received by Government; 
and 

(c) if so, steps proposed to be 
taken to meet the :;ituation ? 

THE MINISTER OF STATE 
IN THE MINISTRY OF SHIP-
PING AND TRANSPORT (SHRI 
RUTA SI:'\GH) : (".) V~k<!.s Pnri, 
a D.D.A. (:fllO,lY, is in a opve\o, ing 
stag,·. DTC hu, sl'n"ice- on r,nte 
No. 860 COIl,1<'ctS it with C(;nnau'!,ht 
Circus, Regal via 110ti Nagar :cnd 
C ~ntral Secretariat. Tb· oll( ,,·,~tjon 
on this rouk has been found qu;te 
regular. There is also allot her 
route na1l1ply Route !\o. 805 
opeating from M,.j. Bhopinder 
Si11~;h ~agar to Vikas Puri. R~
(,("Iltly, tlll' services on this r"utl~ 
have bC('1l f<lllnd to lw s()ml~\\'hat 
irregular due' to r,on~cstion on the 
roads bcyond Mnti Nagar. 

(b) Y,'s Sir. 

(c) On the de-mand of the 
residents of Vikas Puri, the- services 
of route No. R05 which were upto 
Moti Nagar, have heen ext{'nded to 
Inter State Bu~ Terminal w.e.f. 
11-10-81. The frequency of services 
has also been stepped up from 
34/68 mim'tes to 20/40 minutes w.e.f. 
2-12-81 by adding one more bu~. 

Disruption of Train Services 
in the Kharagpur- .Tatanagar 
Section of South Eastern Railway 

5580. SHRI HARIHAR 
SOREN: Will the Minister of 
RAILWAYS be pleased to state: 

(a) the total number of times 
train services were disrupted in 
Kharagpur-Tatanagar section of 
the South Eastern Railway between 
June and October, 1981 ; 

(b) the reasons therefor ; and 
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( c) the steps his Ministry pro-
poses to take to check such diSrup-
tion of train services in that busy 
division of South Eastern Rail-
way ? 

THE DEPUTY MINISTER 
IN THE MINISTRIF..S OF, 
RAILWA\,S AND EDUCATION 
AND SOCIAL WELFARE AND 
IN THE DEPARTMENT OF 
PARLIAMENTARY AFFAIRS 
(SHR,.I MALLIKARJUN): (a) and 
(b). The train service on Kharagpur-
Tatanagar Section Were disllJptedj 
cancelled six times during the 
period frO'll June to Octcbcr 
I98[ -on f'lUr occ<l'>icns due to 
deraiJm'~nts, once due to BangJa 
Bandll and onee due to cancellation 
8f 131/[33 Hcwrah-Ahmcdahad Ex-
press fhr coal shortage. 

(c) The Safety org-anisa tioT} of 
the Railway is ergaged in a con-
tinuous drive to minimise a ccid('nt;;. 
Efforts are aIm /lcinl{ made to main-
tain supply of coal for lrco lise. 

Arrangement of money to meet 
the monthly pay bills of Hooghly 
Docking and Engineering Com. 

pany 

558 [ . SHRI AJIT BAGH : 
SHRI NIREN GHOSH: 

Will the Minister of SHIPPING 
AND TRANSPORT be pleased 
to state: 

(a) whether the Government 
. have received a telex message 

dated 9th November, 1981 from 
the West Bengal Government 
regardine immedicate arrangement 
for payment of at 1ca~t R5. 15 lakhs 
to mef't the monthly pay bill of the 
Hooghly Docking and Engineering 
Oompany ; 

(b) if so, details thereof ; and 

(c) steps taken by the Gwern-
men t thereon ? 
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THE MINISTER OF SHIPPING 
Al'ID TRANSPORT (SHRI VEE-
RENDRA PATIL) : (a) and (b). A 
telex was received by th~ Union 
Finance Minister from the State 
Minister for Commerce and In-
dustries for placement of funds 
at the disposal of the Hooghly Dockine 
and Engineering Co. for payment 
of wages of its employees, purchase 
of materials etc. 

(c) The matter is under consi-
deration'. 

Representation Regarding in-
troduction of Central Govern_ 
ment Health Scheme at Gangtok 

5582 . SHRI ANANDA PATIIAK: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased 
to state : 

la) whether Government have 
received any representation fi·orr. 
Central Government emplOyees 
of Sikkim regarding introduction 
of Central Government Health 
Scheme at Ganrtok; 

(b) if so, the details of the repre-
sentation ; 

(c) the steps taken in this regard; 
and 

(d) if not, reaso',s thereof? 

TIlE MINISTER OF STATE 
IN THE MINISTR \' OF HEALTH 
AND FAMILY WELFARE (SHRI 
NlHAR RANJAN LASKAR) : 
(a) and (b). Yes. A rq>resentation 
was received from the Coordination 
Committee of Central Government 
Employees and Worker's Union 
and Association in Sikkim 
regarding introduction of CGHS 
Scheme to Gangtok, as the existing 
medical facilities available in the 
areas in which Central Govern-
ment Offices ale located are in-




